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Janata Hotels at Tourist Centres

1553. SHRI RAGAVALU MOHAN- 
RANGAM: Will the Miniver of
TOURISM AND CIVIL AVIATION be 
pleased to state:

(a) the broad features of the plans 
for the construction of Janata hotels 
at various tourist centres;

(b) the outlay proposed and the time 
frame for completion; and

(c) the programmes for construction 
of such Hotels in Mahabalipuram and 
Conjeevaram in Tamil Nadu?

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI PURU- 
SHOTTAM KAUSHIK): (a) to (c).
The scheme for the construction of 
Janata hotels envisages the provision 
of moderately priced, clean and com­
fortable accommodation for budget 
tourists, both domestic and interna­
tional.

For this purpose a provision of Rs. 
10.72 crores has been made in the draft 
Tourism Plan for the construction of 
Janata hotels in the 4 metropolitan 
cities (Delhi, Bombay, Madras and 
Calcutta) and at other selected tourist 
centres in the Central sector during 
the 1978—83 Five Year period.

The size, type and location of Janata 
hotels at selected centres other than 
the 4 metropolitan cities will be deter­
mined after undertaking a survey.
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Reservation for S.C./S.T. In Air India

1555. DR. BHAGWAN DASS RA- 
THOR: Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
state:

(a) whether Air India is maintain­
ing rosters providing reservation for 
Scheduled Castes and Scheduled 
Tribes while filling up Permanent and 
Temporary vacancies;

(b) if so, the number of appoint­
ments made during the years 1973,
1974, 1975, 1976, and 1977 category- 
wise at all stations in India and Sche­
duled Castes and Scheduled Tribes 
amongst them;

(c) the number of temporary ap­
pointments made category-wise and 
station-wise indicating the number of 
appointments exceeding fortyflve days 
during 1973, 1974, 1975, 1976 and 1977 
and the number of temporary staff 
subsequently appointed against per­
manent vacancies; and

(d) whether the grouping of posts in 
the rosters is done in accordance with 
Government instruction in this regard 
and whether the approval of the com­
petent authority was obtained befor® 
grouping the posts as required under 
rules, if not, the reasons therefor?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURUSHOT- 
TAM KAUSHIK): (a) Yes, Sir.

(b) to (d) The information is being 
collected and will be laid on the Table 
of the Sabha.




